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ERRORS & OMISSIONS TO INSURE (EAR- 51)

Attached to and forming part of the Policy No. _______________________

It is hereby understood and agreed, subject otherwise to the terms, exclusions, 

provisions and conditions contained in the Policy or endorsed thereon and 

subject to the Insured having paid the agreed extra premium, that the Insured 

shall not be prejudiced in any manner by any unintentional and/or inadvertent:

1. Delay and/or omission and/or Failure to advise inclusion of assets or details 

which but for such delay or omission or failure would have been covered by 

this policy; and/or

2. Inaccuracy and/or error in description; and/or

3. Failure to notify material changes as required; and/or

4. Error in the name 

It is hereby understood and agreed that the Insured shall take all reasonable 

steps to rectify such omission or failure or inaccuracy or error as the case may 

be, on becoming aware thereof.
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